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ERRATUM 

In the English translation of the Maharashtra Municipal Corporations 
and Municipal Councils Temporary Postponement of Elections (of the 
Mayors and the Deputy Mayors of certain Municipal Corporations and 
the Presidents and the Vice-Presidents of certain Municipal Councils 
due to ensuing general elections to the State Lesiglative Assembly) 
Ordinance, 2009 (Mah. Ord. XI of 2009), published in the Maharashtra 
Government Gazette, Extraordinary, Part VIII, dated the 31st July 2009, 
at pages 1-5, on page 3, in the marginal note for "Bom. XL of 1965" read 
"Mah. XL of 1965". 
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